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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

COMPLIANCE AFFIDAVIT
(On behalf of Respondent No. 2 i.e. PCCEF/HolT, Uttarakhand)
IN
0.A. No. 305 OF 2022

Vipin Nayyar Applicant

Versus

Unionof India& Ors. ... Respondents

——

/

Rajender Sygh Negl |
E el S
@) Dehragur Digtr
O Reg.N0.12{01)2002 &

4,\10-12-22&, 09-12:27 T

Affidavit of Anup Malik (Male),
aged about 59 years, S/o Sh. Pratap
Singh, presently posted as Principal
Chief Conservator of Forests

(HoFF), Uttarakhand.
(Deponent)

I, the above named deponent, do hereby solemnly affirm and state on

as of:

1. That the deponent is presently posted as Principal Chief Conservator of
Forests (HoFF), Uttarakhand, and has been arrayed as a respondent
No.2 in the above noted application, as such he is fully conversant with

the facts of the case.

That on 24.05.2023, after the course of hearing in the present matter,
this Hon’ble Tribunal was pleased to pass certain directions and direct

the deponent to file an affidavit in compliance thereof. The relevant
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portion of the said Order dated 24.05.2023 are being quoted here for

kind perusal of this Hon’ble Tribunal:

“In view of the above facts and circumstances of the case and also the
reasons explained, 1.A. No. 68/2023 is allowed and the respondent
No.2 is directed to file affidavit explaining the factual situation of River
Rambha as shown in the beat map of Veerbhadra Reserve Forest Sr.
No. 1 and Sr. No.2 and to confirm if River Rambha flows along the
right side of the complete length of ‘Moga Resort’ and the same falls in

reserve forest".

That in compliance to the above directions, the deponent directed the
Divisional Forest Officer (DFO), Dehradun Forest Division, having
jurisdiction over the land/river in question, to furnish his report as to

the above said queries, asked by this Hon’ble Tribunal.

That the DFO, Dehradun Forest Division, vide his letter 1482/29-5
dated 27.09.2023, had furnished his report with joint inspection report,
conducted by the Sub-Divisional Forest Officer, Forest Range Officer
and Surveyor in compliance to the above directions, passed by this
Hon’ble Tribunal. Copy of th>e report furnished by the DFO, Dehradun
Forest Division with joint inspection report are being annexed

collectively and marked as ANNEXURE-1.

That as per the report, furnished by the DFO, Dehradun Forest
Division, Rambha river while flows on the right side of the Moga
Resort, The area comes under revenue department (village Virpur

Khurd) and the same does not fall in Reserve Forest.

That the deponent is a responsible government servant having highest
regards for the Hon’ble Law Court’s and orders passed by them. The

deponent cannot even imagine to flout or to disobey the orders passed
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by this Hon"ble Tribunal. e has always made his sincerest efforts to
carry out the orders passed by this Hon'ble Tribunal in its letter and

spiritand also shall carry out in future as well.

I. the above named deponent, do hereby verify that the contents

s -2 7/ n . ) _— . P

of Para nos. | oo KA G of this affidavit are true to my personal
knowledge. those of Para nos. 4 of this affidavit
are based on records, those of Para nos. : of this

affidavit are as per the legal advice received and those of Para nos.
— 8 —— of this affidavit are as per the information received

which all T believe to be true. That no part of this affidavit is false and

nothing material has been concealed. /l

\ J/

So help me God DEPONENT

I, Avnish Gupta, Legal Assistant, Forest Department, Uttarakhand,
Dehradun, do hereby identify the deponent who has produced the records
of the case and his Aadhar card bearing No. 932372853294 before me
and I am satisfied that he is the same person as alleged. P

w
IDENTIFIER
Solemnly affirmed before me today, the M day of September,
2023 at /.60 §/n/pm by the deponent who has been identified by the

foresaid person.

I have satisfied myself by examining the deponent that he has

understood the contents of this affidavit, which have been read over and

explained to him.

SIOMNRRANGEARY
whe s identified by Shit
90 '214/2’3 at De:radun on....):..cﬁ 1/9/}

(Rajender Sirtgh Negi)-
Advecate & Netary, Dehradun
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